
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 5/2025 

 

IN THE MATTER OF:  

Kartar Singh & Anr.                                                                          …          Applicant(s)   

 

Versus 

Govt. of NCT of Delhi & Ors.                                                 …    Respondents 

 

I N D E X 

Sl. No. Particulars Pg. No. 

1. Reply on behalf of Respondent No. 10, District 

Magistrate, South-West, GNCTD 

1-2 

2. Annexure 1: Copy of the Khatoni no. 240 3 

3. Annexure 2: Copy of the Notification dated 

23.05.1963 

4 

FILED BY: 

 

 

 

NEW DELHI                                                         JYOTI MENDIRATTA 

DATED: 03.07.2025                                          Advocate for the GNCT of Delhi 

Ph: 9811136141 

jmalawoffices@gmail.com 
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23.05.1963

(1963)
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Copy of Khatoni 240 is annexed as Annexure 1

Copy of the said notification is annexed as Annexure 2.
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1963

6.
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03 07



51 -6/Ferm P-6 

fRa H 83/ See Rule-83 

S.No. oi 
Khatoni 

(1) 

Name of the Khateda with 

Parents a nd Addre ss 

(2) 

gi/Khatoni 

Date of Com Khasia No. 
mancement of each 
of Bhoomi Khata 
dari night 

(3) (4) 

12 

23 

23 

Arca of each 
Khasra No.in 

Bhigael Acres 

(5) 

Land IRevenue 
OR Rent 

(6) 

50 

Village 1990/2 

Narne Designation of the Authority For ordeDing 
Change No.& Date of the order 

Cro Year Crop Year Crop 

District 

(8) 

Year Crop Crop Year 

(9) (10) 

Year 

Remarks 

(11) 
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Annexure 1
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Annexure 2
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